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The question was put and the motion was adopted.

STATEMENT BY MINISTER

Status of Implementation of recommendations contained in the Forty-third Report of the Department-
related Parliamentary Standing Committee on Agriculture, 2008-09

THE MINISTER OF AGRICULTURE AND THE MINISTER OF CONSUMER AFFAIRS, FOOD AND
PUBLIC DISTRIBUTION (SHRI SHARAD PAWAR): Sir, | beg to make a statement regarding status
of implementation of recommendations contained in the Forty-third Report of the Department-related
Parliamentary Standing Committee on Agriculture, 2008-09.

STATEMENT READING GOVERNMENT BUSINESS

THE MINISTER OF STATE OF THE MINISTRY OF SCIENCE AND TECHNOLOGY; THE MINISTER
OF STATE OF THE MINISTRY OF EARTH SCIENCES; THE MINISTER OF STATE IN THE PRIME
MINISTER'S OFFICE; THE MINISTER OF STATE IN THE MINISTRY OF PERSONNEL, PUBLIC
GRIEVANCES AND PENSIONS AND THE MINISTER OF STATE IN THE MINISTRY OF
PARLIAMENTARY AFFAIRS (SHRI PRITHVIRAJ CHAVAN): Mr. Deputy Chairman, Sir, with your
permission, | rise to announce that Government Business during the week commencing Monday, the
20th of July, 2009 will consist of:-

1. Consideration of any item of Government Business carried over from today's Order Paper.
2. Consideration and passing of the Right to Children to Free and Compulsory Education Bill, 2008.
3. Discussion on the working of Ministry of:-

(a) Health and Family Welfare;

(b) Social Justice and Empowerment; and

(c) Communications and Information Technology .
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